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Hans Raj Agarwal & Anr. ... Appellant (s)
Vs.
Chi ef Commr. of Incomes Tax & O's. ... Respondent (s)

(Wth I.A No. 3 - Appln.(S) for permission to take Counter Affidavit
as Addl. docunent and with Prayer for InterimRelief and Ofice
Report)
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Date: 11/12/2002 Thi s/ These matter(s) was/were called
on for hearing today.

CORAM :
HON BLE MRS. JUSTI CE RUVA PAL
HON BLE MR JUSTI CE B. N. SRl KRI SHNA

For appellant (s) . Joseph Vel | apal |y, Sr. Adv.
. L. Nageswar a Rao, Sr. Adv.

. G Ranukri shna Prasad, Ad.
. K. V. Ramakri shna, Adv.
.Jayant h Mut hur aj , Adv.

. K. C. Sudar shan, Adv.

. Mohd. Wasay Khan, Adv.

For respondent (s) .T.L. V. lyer, Sr. Adv.
.Rajiv Tyagi, Adv.

. B. V. Bal r andass, Adv.
For the Intervenor . Avadh Behari Rohtagi, Sr.Adv
. S. S. Rana, Adv.

. Bi mal Bhaskar, Adv.

s. B. Rana, Adv.

.Manu Lall, Adv.
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UPON hearing counsel, the Court nade the follow ng
ORDER

M. Joseph Vellapally, |earned Senior counsel appearing
for the appellants started his arguments at 10.50 a.m and
concluded at 3.30 a.m Thereafter, M. T.L.V.lyer, |earned
Seni or counsel appearing for the respondents started his
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counsel appearing for the respondents started his
argunents and was on his | egs when the Court rose for the day
| eaving the matter as part heard.
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(Saroj Bal a) (S. Mal kani)
PA to Addl. Registrar Court Master



